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ALLAHAEAD BEHCH

ORIGINAL APPLICATION NO.450 of 1995.
Allahabad, this the 17th day of May, 2007

Hon/ble M- Justics SHEBEERCEE ANG R et
" Hon’ble Mr. K.S. Menon, Member-A

y 125 Anil Kumar Singh Son of Sri Shripal Singh, Presantly
posted as L.D.C. in Data Processing Section,
Ordnance Factory, Kanpur, having personal number
302439,

2. Sri Suresh Chandra Shukla Son of Sri Sonelal Shukla,
Presently posted as L.D.C. in Data Processing '
Section, Ordnance Factory, Kanpur, having personal
number 302440.

< Sri Arjun Prasad Son of Late Sri Ram Pyare Sharma,
Presently posted as L.D.C. in Data Processing
Section, Ordnance Factory, Kanpur, having personal
number 302444.

4. Sri Aditya Kumar Son of Sri Shri Ram Chandra Gupta,
Presently posted as L.D.C. in Data Processing
Saction, Ordnance Factory, Kanpur, having personal
number 302531.

b Sri Surendra Kumar Mal Son of Sri Sohanmal,
Presently posted as L.D.C. in Data Processing
Section, Ordnance Factory, Kanpur, having personal
number 302572.

6. Sri Vijay Kumar Son of Late Sri Shitla Prasad,
Presently posted as L.D.C. in Data Processing

Section, Ordnance Factory, Kanpur, having personal
number 302574,

T Sri Ashok Kumar Kakra Son of Sri Shri Ram Kakra,
Praesently posted as L.D.C. in Data Processing
Section, Ordnance Factory, Kanpur, having personal
number 302591.

~Applicants.
(By Advocate :Shri S.K. Mishra)

Versus

1. Union of India, through the Secretary, Ministry of
Defence, New Delhi.

2.The Ordnance Factory Board, 10-A, khudiram Bosg,Marg,
Calcutta through its Secretary.







